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Linkiog Chkandigerh with Ludhiana by

Rail
1401. . SHRI JAGIR SINGH DARD:
Will the Ministec of RAILWAYS be
pleased to _state:

(a) whether there is any proposal under
Government consideration to link Chandi-
garh with Ludhkéna by rail; and

(b) if so, by when?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and () A survey
has been _ordered for.a new line between
Chandigarh eand Rajpura which will pro-
vide a-direct link between Ludhiana and
Chandigarh. Further action wil] -depend
on the resulls of the servey and availabi-
lity of resources in the coming years.
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Railway Users' Consultative Committees

1403. SHRI SUBRAMANIAN SWA.
MY: Will the Minister of RAILWAYS
be pleased to state:

(a) the number of meetings of the

Suburban Railway Users’ Consultative
Committee, Central Railway, Bombay;
Suburban Rajlway Users’ Consultative

Committee, Western Railway, Bombay;
Divisional Railway  Users’ Consultative
Committee, Bombay Division, Central
Railway, and Divisiopal Railway Users’
Consultative Committe, Bombay Division,
Western Railway, held since 1985;

{(b) whether it is 3 fact that in each of
the above meetings, the Members have
action has been taken, and those on which

(c) if so, the issues on which follow-up
action has been taken, and those on which
follow-up action has not been taken;

(d) the reasons for not taking follow-
up action thereon; and

(¢) what steps Government propose to
take to make the working of these Con-
sultative Committees more . effective?



